SINGLE MEMBER BENCH
WEHKKLY DISPATCH STATEMENT
FROM 29.11.2021 TO 10.12.2021

S.NO | APPEALNO ORDER NO DATE OF ORDER DATE OF WHICH
RECEIVED FROM THE PS | ORDER
TO HON’BLE DISPATCHED
PRESIDENT/VICE
PRESIDENT/MEMBERS

1 e/50239/20 FO/51999/2021 24.11.2021 30.11.2021

2 c/52801/19 FO/52000/2021 24.11.2021 30.11.2021

3 St/50747/20 with FO/52001/2021 24.11.2021 30.11.2021

stay/50180/20

4 e/50229/2021 FO/52002/2021 25.11.2021 30.11.2021

5 ¢/51960/2020 FO/52003/2021 25.11.2021 30.11.2021

6 S$t/51221/20 FO/52004/2021 26.11.2021 30.11.2021

7 e/52669/18 FO/52041/2021 02.12.2021 03.12.2021

8 e/53092/18 FO/52049/2021 03.12.2021 07.12.2021

9 e/50434/21 FO/52055/2021 07.12.2021 08.12.2021

10 e/50502/21 FO/52056/2021 07.12.2021 08.12.2021

11 ¢/51113/20 FO/52057/2021 07.12.2021 08.12.2021

12 ¢/51953,52105/19 FO/52058-59/2021 07.12.2021 08.12.2021

13 e/50110/20 FO/52061/2021 10.12.2021 10.12.2021

14 st/50460/21 FO/52062/2021 10.12.2021 10.12.2021

15 St/50807/21 FO/52053/2021 10.12.2021 10.12.2021
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